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RANJEET PANDEY & ANR

STATE COF U. P. & ORS

Appeal

No. 318/2013

VERSUS

(For early hearing and office report)

Date :

CORAM :

30/ 11/ 2015 This application was called on

for hearing today.
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UPON hearing the counsel

Di sni ssed.

[ Charanjeet Kaur ]
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Raj esh Sharma, Adv.
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Raj eev Kumar Gupta, Adv.

A. Ansari, Adv.
J.P. Mshra, Adv.
Bal raj Dewan, Adv.

Aneet Si ngh, Adv.
Par eena Swar up Adv.
Al ka Si nha, Adv.
Anuvr at Shar ma, Adv.
Ravi nder

Kumar, Adv.

Shal u Sharma, Adv.

the Court made the follow ng
ORDER
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